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S.No. Name of Officer
present post 3

ALWAR , UDGESHIP

L Hagveer Singh Beniwal = ADI, Laxmgngarh
ADIFT), Laxmumgach. H

£r {RA JUDGESHIP

¥ o
2. Vamita Singh -, CHSDRACIM, Balors
CIIDYFIM, Baloira
BANEWARA JUDGESHIP
LB HWMM - ACHSRRACTM, Bansw i
CI SD}CIN-I, Bupswara

BHARAT?UR JUDGESIfLi2
ACHSD)-ACIM No.3

4 Mukesh Srivastave
ACHED)-ACTY

4, Bharatpor

3, Sunil Kumar O
CHID-IM, Deeg

BIRANERJUDGESIIP

6. Visliwa Bandlu - CIILY DML Kelayat
CIEDYIM No 3, Bikaner

CHITTORGARE JUDGESHIP
CH(SD)RACTM. Badi Saidri

| CHIDYR, Budi Sadri ]

|8, Kamal Dun T . ADKFT). Mabuws
ADJ, Bandilui
§. Prithvi Pal Singh . CHSD)-ACTM Labsel

\ CIIDFRM, Lalsot
\ DHOLUR JUDGESELR

- ACHSDPACIM, Dholpu




- -

DUNGARPUR JUDGESRIP

31 Ankit Raman - CIIDyM, Simalwara

CHID)-ML Dungarpe:

SARURCIY UDGESHE

12. Ashok Kasmar Sasene . ADJ No.d. Jspur Ciry

ADI Na. 1, Japur Ciry

13 Puran Mal Bainda S AT Vo Twpur
ADJ No9, Taipur Cig

14 Nareah Cirigh N oy
ADIFT) No.3

15. Anil Komar Surdli - ADJ Na. g, Jaipur City
ADIJ No 7,

)

17.0m Prakash

IV, Sarrbhar

AAPURDISTRICT JUDGESI TR
Kumar Gupta - CHSDRACIN, Sambhar

LALORE JURGESHLE |

-ACIN, Bhinmal

Rariwvany

LEIALAWAR JLTX

18 Kuldezp Sharma = CIED-ACTM, Aklera
DB :

19 Satva Prakash fHoni -
CHID)-IML, St

20.Sbiv Kursar Shaim.

Ak era
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Teast 1ar taree dae b alemnative week.
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